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qEF TREEH i ST A

T2 faeelt, 7 wead, 2025

FT.IT. 650(3N).— FralT TLHIL, T TSR ATAHIH 1956 (1956 F1 48) (™ =a# =
THT Sh ATATTAH Fgl TAT &) T 1T 3F it IT-8MT (1) BT T&T ATHRAT HT TINT Fd g, Tg THTETH
BT ST % T o [T 1T & Ara<ahisr forer § NH-168G & .. 62.5 & . 51.104 (A1a<Hior) TH
F §-GUE o FHTT (ATETHOT/ASE oNee Aigd 2-oI[/4-oI7 FT TR A(R), LA, TweT 37T TATAT
T SIS o0 ag g srutera g fSreer dferd i S srqeet # &7 737 8, UHT G &7 ST e
F I ST T ST FAT 2 |

Fre off =ten, ST 3 9 & Baas §, S Afa=aw 7 o=y 37 #i 37-417 (1) F A @
TATSI o 1T UHT IF o ITANT 92 TSI H TH ATSEAAT & TR Sl A 8 ShHE & & FiaL v
ATTIRT e T THT |

T Tl AT TeqH TR, ATq ST THET =Frarefter 7 forfed &9 § yoqa $f ST i
ITH STF AT At tT U oA i gaw i, satsar # s=tena =9 § a7 B At
AT G e ST T STAHT QT AT UHT S i GaaTs 6 THTq a97 UHT 3fT = Fa & T4, I

951 G1/2025 @)
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#1521, Fordr werm arfarsrt sraears aw=y, Areer T AT A7 ATGIAT BT ST FHT G AT ST FT
TERATT |

I At T AT 3T T IT-ATT (2) F AT weAw qrteswry g AT #wre oft swaer
g g |

TH ATEAAT o A AT ATAT T F L@ T AT A T IHAFET 6 36 wAAT §
IqASY B 3T IAHT Baag ARRAT g fAreror o ST ahar 2 |

I
ST 15T % ATaaniaT ol #§ NH-168G & .11, 62.5 & f.#1.104 (Ama<aion) & o0 s it S
FTAT HEAAT g d TTAT HLAAT Agd q17 1 drerd feawor

T T AT [ Srer & AT AraHisT
ahﬁ?ﬁ qaeTo gedT JRA R TER | A HT R || T w1 EEwd ¥ FT dTHA
e (T ) FFRI)
1 2 3 4 5 6
AT T AT T3

e T ATH: TSIt

1 406 BEl A 0.0213 (FF¥ ) 0.0213
2 407 BEl o 0.0215 (FFaT ) 0.0215
3 415 LT LEsal 0.0197 (FF¥ ) 0.0197
4 429 BEl FT 0.0049 (FF77 ) 0.0049
5 430 BEl A 0.0038 (FFa¥ ) 0.0038
6 445 IEEl F 0.0021 (ZFT ) 0.0021
7 446 BEl TR 0.0002 (#77 ) 0.0002
8 453 AR RS 0.0084 (24T ) 0.0084
9 514 fasft FT 0.0056 (FFaT ) 0.0056
10 515 fsfr A 0.0035 (zFa¥ ) 0.0035
11 549 IGEl i 0.0012 (3%a7) 0.0012
12 550 BEl A 0.001 (FF7¥) 0.001




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

13 552 F 0.0223 (ZFAT) 0.0223
14 610 Bk 0.0209 (FFIT ) 0.0209
15 611 FO 0.0249 (FFa ) 0.0249
16 615 T 0.0258 (ZFaY ) 0.0258
17 616 FO 0.0295 (ZFIT ) 0.0295
18 624 F 0.0261 (F%aT ) 0.0261
19 640 Bk 0.0237 (ZFT7) 0.0237
20 641 F 0.018 (F%aT) 0.018
21 645 EEES 0.0193 (FFa¥) 0.0193
22 679 S 0.0017 (ZFaT) 0.0017
23 686 F 0.0123 (F%aT ) 0.0123
24 687 FiO 0.0308 (ZF47 ) 0.0308
25 692 FO 0.0135 (ZFaT) 0.0135
26 697 T 0.0303 (FFa¥ ) 0.0303
27 781 FO 0.0765 (ZF47 ) 0.0765
28 785 T 0.0186 (FFT¥ ) 0.0186
29 787 o 0.0123 (Z%47 ) 0.0123
30 788 FO 0.0289 (FFIT ) 0.0289
31 792 FO 0.0392 (FFI ) 0.0392
32 820 T 0.0002 (Z&47 ) 0.0002
T T ATH: AT

33 148 LLEES 0.0099 (Z&47 ) 0.0099
34 149 FO 0.012 (FFAX) 0.012

e 6T AT a8
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35 14 qCHT EEAS 0.0752 (%7 ) 0.0752
36 260 BEL Bk 0.0615 (ZFTT) 0.0615
37 263 qCHT EEAS 0.1174 (37 ) 0.1174
38 282 sy F 0.0228 (ZFT ) 0.0228
39 287 LTS EERS 0.2496 (FFTT ) 0.2496
40 293 IGEl F 0.2226 (%7 ) 0.2226
41 296 BELI Bk 0.1264 (ZF47 ) 0.1264
42 302 BEL FO 0.3111 (FF4T) 0.3111
43 314 IGEl F 0.2665 (%37 ) 0.2665
44 318 BELI FO 0.159 (FAX) 0.159
45 322 EEL FiOr 0.0283 (ZFa¥) 0.0283
46 323 BELI FiO 0.0027 (247 ) 0.0027
47 334 BELI FO 0.0166 (FFTT ) 0.0166
48 436 IGEl F 0.5424 (Z%aT ) 0.5424
49 438 LR TETET 0.0214 (ZF47 ) 0.0214
UEEIRICRCIEIS

50 1029 LTS e 0.5561 (247 ) 0.5561
51 1167 BEL FO 0.0233 (FFaT) 0.0233
52 1168 BEL FO 0.0533 (FFaT) 0.0533
53 1172 BEL Fir 0.0117 (FFAT) 0.0117
54 1216 IGEl F 0.0283 (a7 ) 0.0283
55 1217 BEL o 0.0072 (FFaT ) 0.0072
56 1220 BEL FO 0.0071 (ZFTT) 0.0071
57 1223 IBELl F 0.0465 (FFa7 ) 0.0465
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58 1225 EEil F 0.0174 (ZFAT) 0.0174
59 1252 fasft FiEl 0.0642 (%47 0.0642
60 1253 EEil F 0.0121 (ZFAT) 0.0121
61 1737 IGEl F 0.0187 (3947 ) 0.0187
62 438 fasft FiEl 0.0268 (%47 0.0268
63 439 IEEil F 0.187 (ZFaT) 0.187
64 440 fasft FiEl 0.0673 (%47 0.0673
65 443 TR RSl 0.0504 (ZF2a7) 0.0504
66 445 TR LLERS 0.0685 (ZF47) 0.0685
67 448 fasft FiEl 0.0504 (FF247) 0.0504
68 455 IGEl F 0.1376 (33T ) 0.1376
69 457 fasft EiEl 0.0156 (247 ) 0.0156
70 458 fasft FiEl 0.0004 (ZF2a7) 0.0004
71 477 IGEl F 0.0153 (F%aT ) 0.0153
72 488 fasft FiEl 0.2786 (247 ) 0.2786
73 491 IGEl F 0.031 (F%aT) 0.031
74 492 REl e 0.1791 (FF4T) 0.1791
75 667 fasft FiEl 0.0489 (FF47) 0.0489
76 669 fasft FiEl 0.0062 (ZF47 ) 0.0062
77 688 IEEil F 0.071 (Fa7) 0.071
78 689 fasft FiEl 0.0601 (FFa7) 0.0601
79 690 REl FiEl 0.0269 (zF<a7) 0.0269
80 691 fasft FiEl 0.043 (FF97) 0.043
81 693 fasft FiEl 0.1902 (FF247) 0.1902
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82 694 IEEil F 0.0797 (#7) 0.0797
83 702 /1 BEL Bk 0.1089 (FFIT ) 0.1089
84 702/2 BEL FO 0.14 (FFa¥) 0.14
85 718 IGEl F 0.0412 (3%7) 0.0412
86 723 BELI FO 0.0624 (ZFTT ) 0.0624
87 727 IGEl F 0.2572 (%7 ) 0.2572
88 728 BELI Bk 0.2015 (ZF4T ) 0.2015
89 742 BEL FO 0.2452 (FF47) 0.2452
90 779 qCHRT S 0.0197 (F%aT ) 0.0197
91 820 BELI FO 0.0973 (Z%F47 ) 0.0973
92 821 EEL FiOr 0.0335 (ZFa¥) 0.0335
93 830 BEL FiO 0.0457 (24T ) 0.0457
94 832 IGEl F 0.0241 (F%aT) 0.0241
T T AT AEAR

95 444 BEL FO 0.001 (FAX) 0.001
96 455 BELI T 0.0361 (FFTT) 0.0361
97 459 IGEl Fr 0.0114 (37 ) 0.0114
98 460 IBELl F 0.0213 (FFAT ) 0.0213
99 461 IGEl F 0.0324 (F%aT ) 0.0324
100 520 IREL T 0.0382 (2%47 ) 0.0382
101 525 BEL FO 0.0913 (FFaT) 0.0913
102 546 IREL FO 0.0205 (ZF47 ) 0.0205
103 559 BEL FO 0.1241 (ZFIT) 0.1241
104 560 BEL FO 0.0931 (ZFaT) 0.0931
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HILT T TSIA . AHTYTL

105 565/1 T 0.2627 (FF4T) 0.2627
106 568 Bk 0.0087 (ZFa¥ ) 0.0087
107 707 EERS 0.203 (FTX) 0.203
108 711 F 0.0307 (ZFa%) 0.0307
109 712 FO 0.015 (FTX) 0.015
110 716 F 0.002 (F%a7 ) 0.002
111 718 Bk 0.0002 (ZFT ) 0.0002
112 720 F 0.007 (F%a7 ) 0.007
113 721 F 0.0036 (%37 ) 0.0036
114 827 EERS 0.0386 (FFTT ) 0.0386
115 937 FiOr 0.09 (FTX) 0.09
T T A TS

116 116 ULEES 0.0642 (Z%aT ) 0.0642
117 122 i 0.0021 (FF47) 0.0021
118 125 FO 0.023 (%X 0.023
119 126 F 0.018 (F%aT) 0.018
120 128 Fr 0.0073 (377 ) 0.0073
121 144 F 0.0082 (a7 ) 0.0082
122 150 F 0.0087 (%37 ) 0.0087
123 153 T 0.0053 (Z&47 ) 0.0053
124 163 F 0.0016 (FFaT ) 0.0016
125 165 FO 0.0092 (Z&47 ) 0.0092
126 175 FO 0.0061 (FFIT ) 0.0061
127 177 FO 0.0031 (ZFIT) 0.0031
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128 188 EEL T 0.0276 (2547 ) 0.0276
129 189 BEL Bk 0.0078 (ZFa¥ ) 0.0078
130 190 EEL FO 0.0384 (z%47 ) 0.0384
131 191 IEEl F 0.0529 (ZF7) 0.0529
132 270 BELI FO 0.0045 (ZFIT ) 0.0045
133 293 EEL T 0.3616 (247 ) 0.3616
134 294 BELI Bk 0.0889 (ZF4T ) 0.0889
T T AT ATATEST

135 100 EEL FiOr 0.0067 (FFaT ) 0.0067
136 1028 BELI FO 0.0322 (Z%F47 ) 0.0322
137 103 EEL FiOr 0.0641 (ZFaT) 0.0641
138 1030 BELI FiO 0.0008 (ZFIT ) 0.0008
139 1048 BELI FO 0.0279 (FFIT) 0.0279
140 1054 IGEl F 0.0065 (%37 ) 0.0065
141 1055 BELI FO 0.016 (FAY) 0.016
142 1067 GECARA] GEU 0.0729 (%77 ) 0.0729
143 1097 BEL o 0.1747 (ZFaT) 0.1747
144 1108 BEL FO 0.1315 (FF47) 0.1315
145 1111 IGEl F 0.0158 (FFaT ) 0.0158
146 1129 GECARA] N 0.1396 (37 ) 0.1396
147 115 BEL FO 0.0009 (FFIT ) 0.0009
148 1156 IGELl Fr 0.0178 (37 ) 0.0178
149 1161 BEL FO 0.0087 (ZFI¥ ) 0.0087
150 1164 BEL FO 0.3102 (FFIT) 0.3102
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HILT T TSIA . AHTYTL

151 1172 i 0.1743 (TF4T) 0.1743
152 1177 Bk 0.0252 (ZFIT ) 0.0252
153 1179 F 0.0406 (%37 ) 0.0406
154 1180 F 0.0093 (ZFAT ) 0.0093
155 1184 F 0.0047 (F%a7 ) 0.0047
156 1185 F 0.0014 (ZFa%) 0.0014
157 1186 Bk 0.0074 (ZFT7) 0.0074
158 1188 FO 0.0103 (FFa¥) 0.0103
159 1189 F 0.0542 (Z%aT ) 0.0542
160 1190 FO 0.0039 (ZFT ) 0.0039
161 1218 ElEl 0.1619 (FF4T) 0.1619
162 1223 FiO 0.0327 (2547 ) 0.0327
163 126 F 0.0162 (F%aT ) 0.0162
164 181 i 0.01 (FF47) 0.01
165 182 FO 0.0055 (ZFIT ) 0.0055
166 187 EEES 0.0095 (%77 ) 0.0095
167 1875 o 0.0347 (FFaT ) 0.0347
168 190 FO 0.0139 (FFa¥) 0.0139
169 191 o 0.0112 (FF47) 0.0112
170 413 S 0.101 (F%a¥) 0.101
171 89 F 0.043 (FFaT) 0.043
172 90 Fr 0.1038 (37 ) 0.1038
173 917 e 0.0413 (ZFIT) 0.0413
174 95 F 0.0605 (%37 ) 0.0605
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175 978 IEEil F 0.0624 (ZFT ) 0.0624
176 99 IGELl F 0.2734 (F%F3T ) 0.2734
Total 10.778

[®T. |. GJ/P/V/14/09/2022/3A ]
e S, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 7th February, 2025

S.0. 650(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-168G in
the stretch of land from Km. 62.5 to Km. 104 (Sabarkantha) in the district of Sabarkantha in the state of GUJARAT,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SUB DIVISIONAL
MAGISTRATE in writing and shall set out the grounds thereof and the Competent Authority shall give the objector
an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections
and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH-168G in the stretch of land from
Km. 62.5 to Km. 104 (Sabarkantha) in the district of Sabarkantha in the state of GUJARAT

State: GUJARAT District: Sabarkantha
SI. No. |[Survey/Plot Number|| Type of Land |[Nature of Land Area Area
(in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Idar
Village: Badoli
1 406 Private Agriculture 0.0213 (Hectare) 0.0213
2 407 Private Agriculture 0.0215 (Hectare) 0.0215

3 415 Government GETCO 0.0197 (Hectare) 0.0197
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4 429 Private Agriculture 0.0049 (Hectare) 0.0049
5 430 Private Agriculture 0.0038 (Hectare) 0.0038
6 445 Private Agriculture 0.0021 (Hectare) 0.0021
7 446 Private Agriculture 0.0002 (Hectare) 0.0002
8 453 Government Road 0.0084 (Hectare) 0.0084
9 514 Private Agriculture 0.0056 (Hectare) 0.0056
10 515 Private Agriculture 0.0035 (Hectare) 0.0035
11 549 Private Agriculture 0.0012 (Hectare) 0.0012
12 550 Private Agriculture 0.001 (Hectare ) 0.001
13 552 Private Agriculture 0.0223 (Hectare ) 0.0223
14 610 Private Agriculture 0.0209 (Hectare) 0.0209
15 611 Private Agriculture 0.0249 (Hectare) 0.0249
16 615 Private Agriculture 0.0258 (Hectare ) 0.0258
17 616 Private Agriculture 0.0295 (Hectare) 0.0295
18 624 Private Agriculture 0.0261 (Hectare) 0.0261
19 640 Private Agriculture 0.0237 (Hectare ) 0.0237
20 641 Private Agriculture 0.018 (Hectare ) 0.018
21 645 Government Wasteland 0.0193 (Hectare) 0.0193
22 679 Government Road 0.0017 (Hectare) 0.0017
23 686 Private Agriculture 0.0123 (Hectare) 0.0123
24 687 Private Agriculture 0.0308 (Hectare) 0.0308
25 692 Private Agriculture 0.0135 (Hectare ) 0.0135
26 697 Private Agriculture 0.0303 (Hectare) 0.0303
27 781 Private Agriculture 0.0765 (Hectare) 0.0765
28 785 Private Agriculture 0.0186 (Hectare) 0.0186
29 787 Private Agriculture 0.0123 (Hectare) 0.0123
30 788 Private Agriculture 0.0289 (Hectare) 0.0289
31 792 Private Agriculture 0.0392 (Hectare) 0.0392
32 820 Private Agriculture 0.0002 (Hectare) 0.0002
Village: Budhiya

33 148 Government Gauchar 0.0099 (Hectare) 0.0099
34 149 Private Agriculture 0.012 (Hectare ) 0.012
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Village: Savgadh

35 14 Government Wasteland 0.0752 (Hectare) 0.0752
36 260 Private Agriculture 0.0615 (Hectare) 0.0615
37 263 Government Wasteland 0.1174 (Hectare) 0.1174
38 282 Private Agriculture 0.0228 (Hectare) 0.0228
39 287 Government Wasteland 0.2496 (Hectare) 0.2496
40 293 Private Agriculture 0.2226 (Hectare) 0.2226
41 296 Private Agriculture 0.1264 (Hectare) 0.1264
42 302 Private Agriculture 0.3111 (Hectare) 0.3111
43 314 Private Agriculture 0.2665 (Hectare ) 0.2665
44 318 Private Agriculture 0.159 (Hectare ) 0.159
45 322 Private Agriculture 0.0283 (Hectare) 0.0283
46 323 Private Agriculture 0.0027 (Hectare ) 0.0027
47 334 Private Agriculture 0.0166 (Hectare) 0.0166
48 436 Private Agriculture 0.5424 (Hectare)) 0.5424
49 438 Government Hill 0.0214 (Hectare ) 0.0214
Village: Sapavada

50 1029 Government Road 0.5561 (Hectare) 0.5561
51 1167 Private Agriculture 0.0233 (Hectare ) 0.0233
52 1168 Private Agriculture 0.0533 (Hectare) 0.0533
53 1172 Private Agriculture 0.0117 (Hectare) 0.0117
54 1216 Private Agriculture 0.0283 (Hectare ) 0.0283
55 1217 Private Agriculture 0.0072 (Hectare) 0.0072
56 1220 Private Agriculture 0.0071 (Hectare) 0.0071
57 1223 Private Agriculture 0.0465 (Hectare) 0.0465
58 1225 Private Agriculture 0.0174 (Hectare) 0.0174
59 1252 Private Agriculture 0.0642 (Hectare) 0.0642
60 1253 Private Agriculture 0.0121 (Hectare) 0.0121
61 1737 Private Agriculture 0.0187 (Hectare) 0.0187
62 438 Private Agriculture 0.0268 (Hectare) 0.0268
63 439 Private Agriculture 0.187 (Hectare ) 0.187
64 440 Private Agriculture 0.0673 (Hectare) 0.0673
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65 443 Government Railway 0.0504 (Hectare) 0.0504
66 445 Government Gauchar 0.0685 (Hectare ) 0.0685
67 448 Private Agriculture 0.0504 (Hectare) 0.0504
68 455 Private Agriculture 0.1376 (Hectare) 0.1376
69 457 Private Agriculture 0.0156 (Hectare) 0.0156
70 458 Private Agriculture 0.0004 (Hectare) 0.0004
71 477 Private Agriculture 0.0153 (Hectare) 0.0153
72 488 Private Agriculture 0.2786 (Hectare) 0.2786
73 491 Private Agriculture 0.031 (Hectare ) 0.031
74 492 Private Agriculture 0.1791 (Hectare ) 0.1791
75 667 Private Agriculture 0.0489 (Hectare) 0.0489
76 669 Private Agriculture 0.0062 (Hectare) 0.0062
77 688 Private Agriculture 0.071 (Hectare ) 0.071
78 689 Private Agriculture 0.0601 (Hectare) 0.0601
79 690 Private Agriculture 0.0269 (Hectare) 0.0269
80 691 Private Agriculture 0.043 (Hectare ) 0.043
81 693 Private Agriculture 0.1902 (Hectare) 0.1902
82 694 Private Agriculture 0.0797 (Hectare) 0.0797
83 702 /1 Private Agriculture 0.1089 (Hectare ) 0.1089
84 702/2 Private Agriculture 0.14 (Hectare ) 0.14
85 718 Private Agriculture 0.0412 (Hectare) 0.0412
86 723 Private Agriculture 0.0624 (Hectare ) 0.0624
87 727 Private Agriculture 0.2572 (Hectare) 0.2572
88 728 Private Agriculture 0.2015 (Hectare) 0.2015
89 742 Private Agriculture 0.2452 (Hectare) 0.2452
90 779 Government Road 0.0197 (Hectare) 0.0197
91 820 Private Agriculture 0.0973 (Hectare) 0.0973
92 821 Private Agriculture 0.0335 (Hectare) 0.0335
93 830 Private Agriculture 0.0457 (Hectare) 0.0457
94 832 Private Agriculture 0.0241 (Hectare) 0.0241
Village: Maniyor

95 444 Private Agriculture 0.001 (Hectare ) 0.001
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96 455 Private Agriculture 0.0361 (Hectare) 0.0361
97 459 Private Agriculture 0.0114 (Hectare) 0.0114
98 460 Private Agriculture 0.0213 (Hectare)) 0.0213
99 461 Private Agriculture 0.0324 (Hectare) 0.0324
100 520 Private Agriculture 0.0382 (Hectare) 0.0382
101 525 Private Agriculture 0.0913 (Hectare) 0.0913
102 546 Private Agriculture 0.0205 (Hectare) 0.0205
103 559 Private Agriculture 0.1241 (Hectare) 0.1241
104 560 Private Agriculture 0.0931 (Hectare) 0.0931
105 565/1 Private Agriculture 0.2627 (Hectare ) 0.2627
106 568 Private Agriculture 0.0087 (Hectare) 0.0087
107 707 Government Wasteland 0.203 (Hectare ) 0.203
108 711 Private Agriculture 0.0307 (Hectare) 0.0307
109 712 Private Agriculture 0.015 (Hectare ) 0.015
110 716 Private Agriculture 0.002 (Hectare ) 0.002
111 718 Private Agriculture 0.0002 (Hectare ) 0.0002
112 720 Private Agriculture 0.007 (Hectare ) 0.007
113 721 Private Agriculture 0.0036 (Hectare) 0.0036
114 827 Government Wasteland 0.0386 (Hectare ) 0.0386
115 937 Private Agriculture 0.09 (Hectare ) 0.09
Village: Vansdol

116 116 Government Gauchar 0.0642 (Hectare ) 0.0642
117 122 Private Agriculture 0.0021 (Hectare) 0.0021
118 125 Private Agriculture 0.023 (Hectare ) 0.023
119 126 Private Agriculture 0.018 (Hectare ) 0.018
120 128 Private Agriculture 0.0073 (Hectare) 0.0073
121 144 Private Agriculture 0.0082 (Hectare) 0.0082
122 150 Private Agriculture 0.0087 (Hectare) 0.0087
123 153 Private Agriculture 0.0053 (Hectare ) 0.0053
124 163 Private Agriculture 0.0016 (Hectare) 0.0016
125 165 Private Agriculture 0.0092 (Hectare) 0.0092
126 175 Private Agriculture 0.0061 (Hectare) 0.0061
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127 177 Private Agriculture 0.0031 (Hectare) 0.0031
128 188 Private Agriculture 0.0276 (Hectare) 0.0276
129 189 Private Agriculture 0.0078 (Hectare) 0.0078
130 190 Private Agriculture 0.0384 (Hectare) 0.0384
131 191 Private Agriculture 0.0529 (Hectare) 0.0529
132 270 Private Agriculture 0.0045 (Hectare) 0.0045
133 293 Private Agriculture 0.3616 (Hectare) 0.3616
134 294 Private Agriculture 0.0889 (Hectare) 0.0889
Village: Laloda

135 100 Private Agriculture 0.0067 (Hectare ) 0.0067
136 1028 Private Agriculture 0.0322 (Hectare) 0.0322
137 103 Private Agriculture 0.0641 (Hectare) 0.0641
138 1030 Private Agriculture 0.0008 (Hectare ) 0.0008
139 1048 Private Agriculture 0.0279 (Hectare) 0.0279
140 1054 Private Agriculture 0.0065 (Hectare ) 0.0065
141 1055 Private Agriculture 0.016 (Hectare ) 0.016
142 1067 Government River 0.0729 (Hectare) 0.0729
143 1097 Private Agriculture 0.1747 (Hectare) 0.1747
144 1108 Private Agriculture 0.1315 (Hectare ) 0.1315
145 1111 Private Agriculture 0.0158 (Hectare) 0.0158
146 1129 Government Road 0.1396 (Hectare) 0.1396
147 115 Private Agriculture 0.0009 (Hectare ) 0.0009
148 1156 Private Agriculture 0.0178 (Hectare) 0.0178
149 1161 Private Agriculture 0.0087 (Hectare) 0.0087
150 1164 Private Agriculture 0.3102 (Hectare) 0.3102
151 1172 Private Agriculture 0.1743 (Hectare) 0.1743
152 1177 Private Agriculture 0.0252 (Hectare) 0.0252
153 1179 Private Agriculture 0.0406 (Hectare) 0.0406
154 1180 Private Agriculture 0.0093 (Hectare) 0.0093
155 1184 Private Agriculture 0.0047 (Hectare) 0.0047
156 1185 Private Agriculture 0.0014 (Hectare) 0.0014
157 1186 Private Agriculture 0.0074 (Hectare) 0.0074




16

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

158 1188 Private Agriculture 0.0103 (Hectare) 0.0103
159 1189 Private Agriculture 0.0542 (Hectare) 0.0542
160 1190 Private Agriculture 0.0039 (Hectare) 0.0039
161 1218 Private Agriculture 0.1619 (Hectare) 0.1619
162 1223 Private Agriculture 0.0327 (Hectare) 0.0327
163 126 Private Agriculture 0.0162 (Hectare) 0.0162
164 181 Private Agriculture 0.01 (Hectare ) 0.01
165 182 Private Agriculture 0.0055 (Hectare) 0.0055
166 187 Government Wasteland 0.0095 (Hectare) 0.0095
167 1875 Private Agriculture 0.0347 (Hectare ) 0.0347
168 190 Private Agriculture 0.0139 (Hectare) 0.0139
169 191 Private Agriculture 0.0112 (Hectare) 0.0112
170 413 Government Road 0.101 (Hectare ) 0.101
171 89 Private Agriculture 0.043 (Hectare ) 0.043
172 90 Private Agriculture 0.1038 (Hectare) 0.1038
173 917 Government Road 0.0413 (Hectare ) 0.0413
174 95 Private Agriculture 0.0605 (Hectare ) 0.0605
175 978 Private Agriculture 0.0624 (Hectare) 0.0624
176 99 Private Agriculture 0.2734 (Hectare ) 0.2734

Total 10.778

[F. No. GJ/P/V/14/09/2022/3A]
ABHAY JAIN, Director
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